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MINISTRY OF FISHERIES, ANIMAL HUSBANDRY AND DAIRYING  

      (Department of Animal Husbandry and Dairying) 

NOTIFICATION 

New Delhi, the 24th September, 2021 

S.O. 4715(E).—In exercise of the powers conferred by section 15 of the Indian Veterinary Council 

Act, 1984 (52 of 1984), the Central Government, after consulting the Veterinary Council of India, hereby 

makes the following further amendments in the FIRST SCHEDULE to the said Act, namely:– 

In the FIRST SCHEDULE to the said Act, under the sub-heading ―DEGREES‖,–  

(a) for serial number 67 and the entries relating thereto, the following serial number and entries 

shall be substituted, namely:–– 

 

―67. 

Narendra Deva University of 

Agriculture and Technology, Faizabad 

(College of Veterinary Science and 

Animal Husbandry, Faizabad). 

Bachelor of Veterinary 

Science and Animal 

Husbandry 

B.V.Sc. & A.H.  

(This qualification shall be a 

recognised veterinary 

qualification only when granted 

on or after 17
th
 July, 2004 and 

before 5
th
 August, 2019)‖. 

       

(b) after serial number 88 and the entries relating thereto, the following serial number and entries 

shall be inserted, namely:–– 

 

―89. 

Acharya Narendra Deva University of 

Agriculture and Technology, Kumarganj, 

Ayodhya, Uttar Pradesh in respect of 

College of Veterinary Science and Animal 

Husbandry, Ayodhya. 

Bachelor of 

Veterinary 

Science and 

Animal 

Husbandry 

B.V.Sc. & A.H 

(This qualification shall be a 

recognized veterinary qualification 

only when granted on or after the 

5
th
 August, 2019).‖. 

[F. No. K-12052-9/26/2020-LH] 

UPAMANYU BASU, Jt. Secy. 

Note : The First Schedule to the Indian Veterinary Council Act, 1984 was subsequently amended vide 

notification numbers:– 

1 S.O. 2841(E) , dated the 12
th

 October, 1990 

2 S.O. 823(E), dated the 20
th

 April, 1993 

3 S.O. 1165(E), dated the 4
th

 April, 1995 

4 S.O. 3252(E), dated the 13
th

 November, 1995 

5 S.O. 1411(E), dated the 19
th

 April, 1996 

6 S.O. 268(E), dated the 28
th

 January, 1997 

7 S.O. 2082(E), dated the 15
th

 October 1998 

8 S.O. 33(E), dated the 12
th

 January, 2000 

9 S.O. 122(E), dated the 13
th

 February, 2001 

10 S.O. 342(E), dated the 28
th

 March, 2002 

11 S.O. 791 (E), dated the 25
th

 July, 2002 

12 S.O. 836(E), dated the 8
th

 August 2002 

13 S.O. 1231 (E), dated the 26
th

 November, 2002 

14 S.O. 1371(E), dated the 27
th

 December, 2002 

15 S.O. 323 (E), dated the 26
th

 March 2000 

16 S.O. 868 (E), dated the 31
st
 July, 2003 

17 S.O. 1226 (E), dated the 22
nd

 October, 2003 

18 S.O. 34 (E), dated the 12
th

 January, 2006 

19 S.O. 1442 (E), dated the 6
th

 September, 2006 

20 S.O. 81(E), dated the 25
th

 January, 2007 

21 S.O. 1052 (E), dated the 29
th

 June, 2007  

22 S.O. 364 (E), dated the 19
th

 February, 2008 

23 S.O. 989 (E), dated the 29
th

 April, 2010 

24 S.O. 570 (E), dated the 15
th

 March, 2011 

25 S.O.  2315 (E), dated the 05
th

 October, 2011 

26 S.O.  33 (E), dated the 28
th

 December, 2012 

27 S.O. 2312 (E), dated the 29
th

 July, 2013 

28 S.O. 2662(E), dated the 30
th

 August, 2013 

29 S.O. 1022(E), dated the 02
nd

 April, 2014 

30 S.O 2518 (E), dated the 25
th

 September, 2014 

31 S.O. 3007 (E), dated the 27
th

 November, 2014 

32 S.O. 3318 (E), dated the 30
th

 December, 2014 
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33 S.O. 577(E), dated the 19
th

 February 2015 

34 S.O. 2154 (E), dated the 7
th

 August, 2015 

35 S.O. 2395 (E), dated the 3
rd

 September, 2015 

36 S.O. 3416(E), dated 14
th

 December 2015 

37 S.O. 1096 (E) dated 26
th

 February 2016 

38 S.O. 198(E) dated 18
th

 January 2017 

39 S.O. 2858 (E) dated 31
st
 August 2017 

40 S.O. 4233 (E) dated the 28
th

 August, 2018 

41 S.O. 43 (E) dated the 4
th 

January, 2019 

42 S.O. 1145 (E) dated the 7
th 

March, 2019 

43 S.O. 1146 (E) dated the 7
th 

March, 2019 

44 S.O. 1296 (E) dated the 8
th 

March, 2019 

45 S.O. 283 (E) dated the 21
st
 January, 2020 

46 S.O. 1270 (E) dated the 21
st
 April, 2020 

47 S.O. 1455 (E) dated the 12
th 

May, 2020 

48 S.O. 1456 (E) dated the 12
th 

May, 2020 

49 S.O. 847 (E) dated the 23rd February, 2021 
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1 का.आ. 2841(अ), तारीख 12 अिूबर, 1990 26 का.आ. 33(अ), तारीख 28 दिसंबर, 2012 

2 का.आ. 823(अ), तारीख 20 अप्रैल, 1993 27 का.आ. 2312(अ), तारीख 29 िुलाई, 2013. 

3 का.आ. 1165(अ), तारीख 4 अप्रैल, 1995 28 का.आ. 2662(अ), तारीख 30 अगस्ट्त, 2013. 

4 का.आ. 3252(अ), तारीख 13 निंबर, 1995 29 का.आ. 1022(अ), तारीख 02 अप्रैल, 2014. 

5 का.आ. 1411(अ), तारीख 19 अप्रैल, 1996 30 का.आ .2518(अ), तारीख 25  जसतंबर, 2014 

6 का.आ. 268(अ), तारीख 28 िनिरी, 1997 31 का.आ. 3007(अ), तारीख 27 निंबर, 2014 

7 का.आ. 2082(अ), तारीख 15 अिूबर, 1998 32 का.आ. 3318(अ), तारीख 30 दिसंबर, 2014 

8 का.आ. 33(अ), तारीख 12 िनिरी, 2000 33 का.आ. 577(अ), तारीख 19 फरिरी 2015 

9 का.आ. 122(अ), तारीख 13 फरिरी, 2001 34 का.आ. 2154(अ), तारीख 7 अगस्ट्त, 2015 

10 का.आ. 342(अ), तारीख 28 माचश, 2002 35 का.आ. 2395(अ), तारीख 3 जसतंबर, 2015 

11 का.आ. 791 (अ), तारीख 25 िुलाई, 2002 36 का.आ. 3416(अ), तारीख 14 दिसंबर, 2015 

12 का.आ. 836(अ), तारीख 8 अगस्ट्त, 2002 37 का.आ. 1096(अ), तारीख 26 फरिरी,2016 

13 का.आ. 1231(अ), तारीख 26 निंबर, 2002 38 का.आ. 198(अ), तारीख 18 िनिरी,2017 

14 का.आ. 1371(अ), तारीख 27 दिसंबर, 2002 39 का.आ. 2858(अ), तारीख 31 अगस्ट्त, 2017 

15 का.आ. 323 (अ), तारीख 26 माचश, 2003 40  का.आ. 4233(अ), तारीख 28 अगस्ट्त, 2018 

16 का.आ. 868 (अ), तारीख 31 िुलाई, 2003 41 का.आ. 43(अ), तारीख 4 िनिरी, 2019 

17 का.आ. 1226(अ), तारीख 22 अिूबर, 2003 42 का.आ. 1145(अ), तारीख 7 माचश, 2019 

18 का.आ. 34 (अ), तारीख 12 िनिरी, 2006 43 का.आ. 1146(अ), तारीख 7 माचश, 2019 

19 का.आ. 1442 (अ), तारीख 6 जसतंबर, 2006 44 का.आ. 1296(अ), तारीख 8 माचश, 2019 

20 का.आ. 81(अ), तारीख 25 िनिरी, 2007 45 का.आ. 283(अ), तारीख 21 िनिरी, 2020 

21 का.आ. 1052(अ), तारीख 29 िून, 2007  46 का.आ. 1270(अ), तारीख 21 अप्रैल, 2020 

22 का.आ. 364(अ), तारीख 19 फरिरी, 2008 47 का.आ. 1455(अ), तारीख 12 मई, 2020 

23 का.आ. 989(अ), तारीख 29 अप्रैल, 2010 48 का.आ. 1456(अ), तारीख 12 मई, 2020 

24 का.आ. 570(अ), तारीख 15 माचश, 2011 49 का.आ. 847(अ), तारीख 23 फरिरी, 2021 

25 का.आ. 2315(अ), तारीख 05 अिूबर, 2011 50 का.आ. 848(अ), तारीख 24 फरिरी, 2021 

  51 का.आ. 4715(अ), तारीख 24 जसतंबर, 2021 

 

MINISTRY OF FISHERIES, ANIMAL HUSBANDRY AND  DAIRYING 

(Department of Animal Husbandry and Dairying) 

NOTIFICATION 

New Delhi, the 13th December, 2021 

 S.O. 5230(E).— In exercise of the powers conferred by sub-section(2) of section 15 of the Indian Veterinary 

Council Act, 1984 (52 of 1984) the Central Government, after consulting the Veterinary Council of India, hereby 

makes the following further amendments in the First Schedule to the said Act, namely:- 

In the First Schedule to the said Act, under the sub-heading “Degrees”;  –  

(i) against serial number 69, relating to Anand Agricultural University Anand in respect of College of 

Veterinary Science and Animal Husbandry, Anand for the entry in column 3, the following entry shall be 

substituted, namely:- 
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 “B.V.Sc.&A.H” 

 (This qualification shall be a recognized veterinary qualification only when granted on or after the 

01st May, 2004 and on or before 31st March, 2021)”; 

(ii) against serial number 70, relating to Sardar Krushinagar Dantiwada Agricultural University, 

Sardarkrushinagar in respect of College of Veterinary Science and Animal Husbandry, Sardarkrushinangar 

for the entry in column 3, the following entry shall be substituted, namely:- 

 “B.V.Sc.&A.H” 

 (This qualification shall be a recognized veterinary qualification only when granted on or after the 

1st May, 2004 and on or before 31st March, 2021)”; 

(iii) against serial number 82, relating to Navsari Agricultural University, Navsari in respect of College of 

Veterinary Science and Animal Husbandry, Navsari for the entry in column 3, the following entry shall be 

substituted, namely:- 

 “B.V.Sc.&A.H” 

 (This qualification shall be a recognized veterinary qualification only when granted on or after 16 th 

January,2014 and on or before 31st March, 2021)”; 

(iv) against serial number 84, relating to Junagadh Agricultural University in respect of College of Veterinary 

Science and Animal Husbandry, Junagadh for the entry in column 3, the following entry shall be substituted, 

namely:- 

 “B.V.Sc.&A.H” 

 (This qualification shall be a recognized veterinary qualification only when granted on or after 30th 

June, 2013 and on or before 31st March, 2021)”; 

(v) after serial number 88 and the entries relating thereto, the following new serial number and entries shall be 

inserted, namely:-  

1 2 3 

“89. Kamdhenu University, 

Gandhinagar, Gujarat 

In respect of:- 

(i) College of Veterinary Science 

and Animal Husbandry, Anand 

(ii) College of Veterinary Science 

and Animal Husbandry, 

Sardarkrushinagar 

(iii) College of Veterinary Science 

and Animal Husbandry, 

Navsari 

(iv) College of Veterinary Science 

and Animal Husbandry, 

Junagadh 

Bachelor of Veterinary 

Science and Animal 

Husbandry 

 

 

 

B.V.Sc. & A.H 

(This qualification shall be a 

recognized veterinary 

qualification only when granted 

on or after 1st April, 2021)”. 

 [F. No. K-2020-9/Kamdhenu-Gujarat-LH] 

UPAMANYU BASU, Jt. Secy. 
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1 S.O. 2841(E) , dated the 12th October, 1990 26 S.O.  33 (E), dated the 28th December, 2012 

2 S.O. 823(E), dated the 20th April, 1993 27 S.O.2312 (E), dated the 29th July, 2013 

3 S.O. 1165(E), dated the 4th April, 1995 28 S.O. 2662(E), dated the 30th August, 2013 

4 S.O. 3252(E), dated the 13th November, 1995 29 S.O. 1022(E), dated the 02nd April, 2014 

5 S.O. 1411(E), dated the 19th April, 1996 30 S.O 2518 (E), dated the 25th September, 2014 

6 S.O. 268(E), dated the 28th January, 1997 31 S.O. 3007 (E), dated the 27th November, 2014 

7 S.O. 2082(E), dated the 15th October 1998 32 S.O. 3318 (E), dated the 30th December, 2014 

8 S.O. 33(E), dated the 12th January, 2000 33 S.O 577(E), dated the 19th February 2015 

9 S.O. 122(E), dated the 13th February, 2001 34 S.O.2154 (E), dated the 7th August, 2015 

10 S.O. 342(E), dated the 28th March, 2002 35 S.O. 2395 (E), dated the 3rd September, 2015 

11 S.O. 791 (E), dated the 25th July, 2002 36 S.O. 3416(E), dated 14th December 2015 

12 S.O. 836(E), dated the 8th August 2002 37 S.O.1096 (E) dated 26th February 2016 

13 S.O. 1231 (E), dated the 26th November, 2002 38 S.O. 198(E) dated 18th January 2017 

14 S.O. 1371(E), dated the 27th December, 2002 39 S.O.2858 (E) dated 31st August 2017 

15 S.O. 323 (E), dated the 26th March 2000 40 S.O. 4233 (E) dated the 28th August, 2018 

16 S.O. 868 (E), dated the 31st July, 2003 41 S.O. 43 (E) dated the 4th January, 2019 

17 S.O. 1226(E), dated the 22nd October, 2003 42 S.O. 1145 (E) dated the 7th March, 2019 

18 S.O. 34 (E), dated the 12th January, 2006 43 S.O. 1146 (E) dated the 7th March, 2019 

19 S.O. 1442 (E), dated the 6th September, 2006 44 S.O. 1296 (E) dated the 8th March, 2019 

20 S.O. 81(E), dated the 25th January, 2007 45 S.O. 283 (E) dated the 21st January, 2020 

21 S.O. 1052 (E), dated the 29th June, 2007  46 S.O. 1270 (E) dated the 21st April, 2020 

22 S.O. 364 (E), dated the 19th February 2008 47 S.O. 1455 (E) dated the 12th May, 2020 

23 S.O. 989 (E), dated the 29th April 2010 48 S.O. 1456 (E) dated the 12th May, 2020 

24 S.O. 570 (E), dated the 15th March 2011 49 S.O. 847(E), dated the 23rd February, 2021 

25 S.O.  2315 (E), dated the 05th October 2011 50. S.O.848(E) dated the 22nd Feb. 2021 

  51 S.O. 4715 (E) dated the 24th Sept. 2021 
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